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CE141RAL ADMINI S TRA ' VE TRIBUNAL 
OJ TT1CKBENCH:OJTThC(. 

ORIGINAL APPLICAaoN NO. 279 OF 1994. 
Cuttack, this the 3rd day of March, 2000. 

C 0 R A M; 

1E HONOU RABL E MR. SOMNA I-1 SOM, VICE-CHAIRMAN 

IN THE MATTER OF: 

K.Jagga Rao,42 years, 
S/o.Bai ragi, 
C/O.SeriiOr Project Manager, 
G/SER/KP,working as works 
Mistry; 

J.Raja Rao, 41 years,Gangman, 
S/o.Rama Murty, 
c/o. PWI/C/SE Rly./VSKP. 

G.Appa Rao,Aged about 49 years, 
Gangman, 
s/o.Ku tyalu, 
cVo. P/C/vSKP; 

S.Su rappadu, Aged abcut 42 years, 
Gangrnan, 
S/o,Latihanna, 
C/O.PWI/C/VSKP; 

B.Padmanabham,Aged abait 48 years, 
Trollymari, 
S/o.yell aiah, 
C. PWI/C/VSIZP; 

D.Mallesu,Aged 45 years, Trollyman, 
s/o. Rammanna, 
c/o.PI/c/sE gly./vsKP. 

U.savaraiah,50 years,Mate, 
c/o. PWI/CPSE R1y.%VSKP. 

S. 	V.Venkata Swanly, 49 years, Trollyrnan, 
S/o.Tta1u,Under pWI/C/SE Rly./vSKP; 
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13.Raja Rao, Aged 42 years,Gangman, 
s/a. Thavudu, 
c/o.PI/c/sE Rly, VSKP; 

B.Mohan RaO, Aged 40 years, Gangman, 
s/o. Appanna, 
c/o.PwI/c/sE Rly, VSKP: 

Ch.Jagannadha Rao,Aged abait 40 years, 
Gangrnan, 
S/o. Na rasimhulu, 
c/o. Pwi/c/s E Rly, /VSKP. 

Y.Thaviti Naidu,38 years,Gangman 
c/o.PWI/c/SE Rly./vsKP; 

K. Ramappadu, 40 years,Gangman, 
Sb. App ann a, 
c/o..pwi/c/s E Railway/VSKP,; 

Ch.Raja Rao, 49 years,Mate, 
S/a. Thulasaiah, 
c/o,ptI/c/s E Railway/VSKP; 

N. RarrLilu, 50 years,Mate, 
s/a. Dalayya, 
C/o.Pt/c/SE R1y/VSKP: 

G1Yerakaiah,38 years,Mate, 
s/o.Appala Swamy, 
C/O.SR4/D/SE Riy,/VSKP; 

.suryanarayan,39 years,Mate, 
\' 	 S/o.Mki Naidu, 

C/O.SPM/G/SE I1y./vSKP; 

is., 	p. Su ryana ray ana, 40 years,Mate, 
S/a. RaIL11U, 
C/O.SPG/SE Rly./VSKP; 

19. 	T.Sadhu, 48 years,Mate, 
S/o.Appala SWamy, 
c/o.sPM/G/sE R1y./VSKP. 

20 • 	Thunesw a r 40 years, Harnrnerman, 
S/o. Manb, 
c/a. PwI/c/s E Rai1way/VKP: 

21. 	K.Ananda Rao,42 years,Hamrnerman, 
s/a. pallaiah, 
c/o. pwI/c/s E Rly/vsKP; 
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22. 	s.Appa Rao,40 years,ha].asj, 

Sb. MU tyalu, 
do. sP14/G. SER1Y/VSKP; 

 K.Shankaraiah,41 years,Gangrnan, 
S/o.Rama Raju, 
do. pwI/d/s E Ply, /VsKp; 

 M,Appa Rao,40 years,Gangman, 
5/ 0. Su rappadu, 
C/O.IOWC/sE RIy./VSKP; 

 M.Arjun Rao, 41 years, Garigulari, 
S/o.Sesa Rao, 
C/O.CWI/C/SE Rly./VSKp; 

26 • 13 • Ananda Rao, 40 yea rs, Gangruan, 
S/o. Thavitiah, 
d/o.pwI/c/SE R].y./vSKp; 

27 M.Simhachalam, 40 years, Gangrnan, 
S/o. Chinnappanna, 
C/o.Pt/ç/sE Rly./VSKP; 

 P.Simmaiah,46 years, Gangrnan, 
Sb. Appoj i, 
C/O.PWI/C/SE R1y./V5Kp; 

 D.Ralnayya,47 years, 
S/o. Kamesu, Gangrnan, 
C/o.pWI/d/SE R1y,/VSKP; 

30, S.Chinna Rao,43 years,Gangman, 
S/o.Butchanna, 
C/o.PWI/C/SE Rly.,/vsKp; 

31. A.Surya DemUdU,41 years,Gangrcian, 
S/o.yellaiah, 
c/o. PwI/c/sE Ply./vsp; 

32, V. venka ta Naidu, 43 years, Ganginan, 
s/o, Rarni Naidu, 
C/O.IOWCPSE R1y%VSKP.; 

 3.venkata RaO,43 years, Gangman, 
3/0. Kanniah, 
c/o.Iow'd/SE 	1y%VsKp; 

 Ch.Jogiraju,39 years, 
aigineering, 
/o. SUryanarayan, 

C/o. IOCpiQ/ 	Al y/ vs; 

( 
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A. Nagabhusanam, 47 years, Khal asi, 
Sb. RamUlu, do. IOij/C/VSKp; 

B.Afljaneyulu, 40 years, GangLnan, 
s/o. Narasimhulu, 
C/o.IOW/c/SE r1y./VSKp; 

S.Appanna47 years,Khalasi, 
Sb. Endu, 
Khalasi in DIS/iAT. 

	

33. 	RaiChan,40 years,Khaldsi, 
S/o.Jemu, C/o.IoWc$vsKp; 

D.Nageswar Rao,40 years,Chcikidar, 
s/o. s cmayajulu, 
C/o.IOW'c/sE ily./VsKp; 

K.DemUdu,40 years,pecxi, 
s/o. Veerappa, 
C/o. SPM/D/VSKP; 

3rushabo,50 years,EC 
sb. Lakhan,  c/o. DME/VSKP; 

Tekey,45 years,, 
s/o. KamUlu, 
C/o,DMs/SE Rly/vSKP; 

Keshav Thyadi,  36 years, Reo Operator, 
s/o.AT Thyadi, 
C/o.Dy.CEE/c/SE R1y./VSKP; 

M.Sanyasi, 53 years,B, 
do. EFO/G/C./SE Rly./VSKP; 

Cs petersi,42 years,Fitter, 
s/o. Willson, d/o.MFO/OHWc/SE Rly./VSKP; 

M.suryanarayana 34 years, Electrician, 
c/o. EFO/c/KRPIJ; 

siriki sun, 49 years, B.T.M, 
5/0. Sanyasi, C/o. EFO/cVCOn./VSKP; 

	

43, 	A.Thcidu, 42 years,LinernanGr.II, 
s/ o. Appal asw a ri, C/ o. EFO/GPCOn. /VSKP; 

P. Simbachalam, 43 years, Chkidar, 
s/o. Naganna, c/o. EFO/OHF/d/VSKP; 

G.3.Ramanna,50 years,B,T,M., 
s/o.K.Naidu, 
c/ o. EFOc/VSKP; 



-5- 

3.pydithalli,48 years,Lineman, Gr.III, 
s/o.sanyasi,c/o. EED/cVC/VSKP; 

M.Appanna,45 years, B.T.M., 
s/o. Su ryana rayana, 
0/0. EFO/G/C/ VSKP; 

M. Thaviti Naidu, 
s/o. Laxmayya, 
do. SPM/D/VSKP; 

46 years,PwMistry, 

P.Appa Rao, 46 years, Ferro-.printer; 
s/o. Naganna, c/o. cDM//d/VsKp 

S. V. Ramrnanarao,42 years, supervising Mistry, 
S/O.Appa Rao, 
C/o. EFO/OHF/C/VSKP; 

L.Govirida Rajulu, Fitter Gr.II, 
44 years, s/o.suryanarayana, 
c/ o. EFO/OHF/C/VSIKP; 

T.Madhava Rao, 36 years, Driver,Gr.II, 
s/o. Krishrlamurthy, C/o. EFO/OHEVC/VSKP; 

T. Thavatayya, 50 yea rs,BCksmith, 
5/ 0 Achi rayya, C/o. EFO/G./C./VSKP: 

L.Nagamayya,42 years,Khalasi, 
s/o.Sanyasi, C/a. EFO/G/C/VSKP; 

N.Appanna,42 years, (gecott Shofter); 
s/o. Gopal, c/o. sPo/ccn. /s ER/VScP; 

S. Rarnrn Babu, 53 years, Head Clerk, 
s/a. Veeranna, Head Clerk, spm/c/kAT6  s Office. 

62, 	P.Sanyasi Rao, 44 years, Carpentor, Gr.II, 
s/o. Appall a swamy, c/a. EFO/OHF/C/VSKp; 

R.Mallikarjun RaO,Khalasi, 
35 years, s/o.Gurupaddam, 
c/o. EFO/OWC/VSKP; 

K.Nagarju,42 years, Mason, Gr. III, 
Sb. su ryana rayan, c/o. EFO/G/cVsKP; 

13.BUChum Naldu, 48 years,}-iarnrnerman, 
s/o.Appalla Swamy, 
C/o. EFO/G/C/VSKP; 

S.Krishna Rao,38 years,Khalasi, 
3/o.Mal1ayya, c/a. EFO/OHF/C/VSRP; 
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G. Vel layya, 46 years, Generator, 
s/o. 'Iulasayya, /o. Eo/q/c/vsKp; 

G,satyam,42 years,Khalasi, 
s/o. Perayy a, c/o. EJ/G/C/vsKp; 

D.Vellayya,32 years,Khalasi, 
S/o.Bangarayya, do, EFO/G/C/VsKp; 

K.Laxman Rao,38 years, Wirernan,Gr.II, 
s/o. Nagabhusan, 
c/o. EFO/G/C/KS'Kp; 

M.Thavitiah,48 years,Mate, 
sb. Narayadu, 
c/a. PWI/C/VsKp; 

13.Sanni,Babu 48 years,Khalasi, 
3/0. paid aiah, 
c/o. EFO/G/C/VSKP; 

I.3andelu,35 years,Khalasi, 
3/0, simhac hal am, c/ 0, Dy. CEF/qVSKp; 

K.Devudamma,45 years,Sweeper, 
/O,K.Yerraiah, Sweeper, 

Dy.CEE' s Offlce/vKp; 

7 . 	D.V.N.Murthy,42 years,senior Clerk, 
S/o.Satyanarayana, Senior Clerk, 
c/o. EEO/COfl./RGDA; 

76; 	M,Bhaskar Rao, 41 years,r.jineman, Gr.II, 
s/o.M. raj a gao, c/o. EFO/c/RGDA, 

77. 	S.Lingayya,47 years,Khalasi, 
s/o. Zachhayya, c/o. o/coN/RGDA, 

73. 	B,gama RaO, 45 years,  MvDriver,Gr,II, 
s/ o, Chinnappadu, 
c/o. EFO/C/RGDA, 

79. 	3.Laxmi,42 years,Recotd Shorter, 
t/o.Late Rama RaO, 
c/ o EFO/C/WK RE/VSKP; 

30. 	K.Manikyam,39 years,Khalasi, 
w/o.rate sambasiva Rao, 
o/o. EFO/OHF/C/V3Rp; 

31. ZN V Satyanarayana,40 years, Fitter Gr.III 
Wa.. poll Naidu, 
c/o, Fo/oI:pjc/ 
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T.Ramulu,53 years,B, 
s/a. Appanna, 
c/a. EFO/G/C/VSKP; 

M.Sundar Rao,50 years,senior Clerk, 
s/a. Rain MU r t1y, c/a, cy. CEF/C/VSKP; 

J.Chirarij lvi, 48 years,Fitter Gr.II, 
3/0. padmana van, do. EFO/C/OHF/VSIKp; 

	

85, 	Ch. Tatayya, 48 years, Store Khalisi, 
S/a. Sannyasi, do. DSK/S tores/VSKP; 

Y.Jagannatham,40 years, Fitter Gr.III, 
3/0. B ala ram, c/a. EFO/OUF/c/VSKP; 

B.Suryanarayan, 45 years,Lineman, 
3/0. Appal swamy, c/a. EFo/G/c/vsKp; 

M.SUrappadu,49 yearS,BIt'4, 
s/o. Venkataswamy, 
c/ 0,  EF0/G/c/ VSKP; 

S. venkateswatulu, 44 years,Khalasi, 
c/o.EFo/G/c/Kp; 

T.Appayamrna, 45 yearS, Fna1e Khalsi, 
S/o.Late Narayana, c/a. EFO/OHF/C/VSKp; 

	

91, 	s.p.3egum,49 years,Junior Clerk, 
Wa. saye& subhan, C/a. Dy. CSTB/C/VSKP; 

S.Kalidas,44 years,Junior Clerk, 
S/a. Chinnal a tchann a, 
c/a. Dy. C E/Cp VSKP; 

P.P.Raddy,36 years,Xerox Operator, 
s/o..late Appa Rao, 
C/o.Dey. CEF/C/VSKP; 

	

94, 	P.Sannyasi,59 years,Re. as Chokidar, 
5/0. Chennayya, c/o. N. S. N. MU rthy, 
Supervising Mstry,in the Office 
of DeA1ty CEF/C/VSKP; 

G. Simhachalam, 41 years, Chakidar, 
s/o. Sarnbhu Naidu, c/a. Dy. cE/c/vsKp; 

S.Mosayya,41 years,peon, 
s/o.DaIru, Pecfl, 
c/a. Dy. CEF/C/VSKP; 

L.Danudu,43 years,Khalasi, 
s/o.Socrulu, 
c/a. EFo/cc/'p; 
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Sarju Ram, 52 years,Khalasj, 
S/o.Chingi Ram, 
c/c. EFO/G/C/VSKP; 

M.Shankar Rao,41 years, 
DE Operator, Gr. III, 
s/o.M. Ramaswamy, 
c/o. EF0/C on. /R€GDA; 

Mqada Sanni,45 years,Khalasi, 
S/o.M.Achhanna, c/a. EFO/C/RGDA; 

B.Jagannath Rao,41 years,4remari, Gr.II, 
s/ o•  Kama raj u, c/o. EFo/c/c/ VKP; 

S.K.Das,46 years, 
s/o. S. K. Das, c/c. EFO/W'c/vsKp; 

G,B.Malakar, 47 years, Peon, 
s/a. s. C.Malakar, c/o.Dy. CE/c/VsKp; 

Harinandan Prasad 48 years, 
S/o.Ramdas Prasad,MSM Gr.I, 
c/c. s. I. /sEr/coN/vsI.p; 

P.Rama Rao 45 years, v,1rernan,r.iii, 
5/0. RaITU Naidu, c/c. EFO/G/Con.Y4VSKP; 

V. Sc11eswar Mishra, Seni or clerk, 
50 years,7/o.Ba1amukunda, 
C/o. SPM/G/VSKP; 

Manu,40 years, EC,S/o.Debal, 
C/O.DMF/WAT; 

Mahammad Nasim Khan,54 years,Lineman,Cr.III, 
5/o..Mohamrnad Abdul, Ghani Khan, c/a. EFO/OHE,/ 
VSKP; 

G.p.Vittal,34 years,Dak Runner, 
S/c. G. S. Pravakar Rae, 
c/a. Dy. CEF/c/VSKP; 

M.Satya Rao,45 years, Fitter Gr.II, 
S/o.Derrud, c/o.EFO/c/c/vsKp; 

A.Nageswar RaG, 42 years,tter Gr.III, 
s/a. Appe Swamy, c/o. EFo//c/vsKp; 

M.Surya Rao,51 years, Wireman, Gr.II, 
s/c. Sjmhachhaam c/o. EFO/G/C/VSKP; 

B. Ramakrishna, 40 years, Daftary, 
s/o. copal swamy, c/o. CPM/C/VSKP; 

Ehanu, 50 years, EC, s/c. Nako,gider tMF/wat. 
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Asha Ram,42 years,Chcjkjdar, 
c/o. Iow/c/vsKp; 

Maddila Apparao,46 years,Mascn, 
S/o.Mutyalu, C/o. EFO/G/C/vslKp; 

117• 	K.B.,ghaskar Rao,47 years,sr.cer]c, 
s/O.K. S. Rao, c/o. EFO/c/OHEJVSKP, 

Scnamathi,42 years, Female Khalasj, 
W/o.late Ram, 
c/o. Dy. CEE/C/VSKP; 

Y.prasad Ra6,43 years, FSM,Gr.II, 
s/o. Rama Rao, 
c/ 0. Dy. Cs TF/C/VSKP; 

Y. Appanna, 42 yea rs, Khal asi, 
S/o.Allajah, do. EFO/G/C/jsKp; 

Gajeridra,40 years, 
s/o. Daso, Khalasi, 
C/o. EFO/G/C/VSKP; 

G.Jeevan Kunar,34 years, Fiter Gr.II, 
S/o.c. T.Das,C/o. EEO/OHF/c/VSKp,. 

A.Lalita,40 years,Jr.Clerk, 
D/o. v. S. N. Mu rthy, c/o. Dy. cos/c/vsKp; 
B.Kurmayya, 38 years,Pistry, 
sb. Lingarina,  C/o. Dy. CEF/D/RGDA. 

Md.Nana,42 years, Fitter Gr.II 
s/o. A. Nafla, do. EPO/QHF/c/vSKp; 

Ch. ita, 51 years,Khalasj, 
s/o. Appal Swamy, c/o. EFO/c3/C/VsKp; 

R.Surya Rao,34 years,Khalasi, 
c/o. EFO/G/c/VsKp; 

128, 	M.Appa Rao,45 years,B:tM, 
s/o. Narasingha Rao, 
Cl 0. EF0/c/C/V5Kp; 

129 	R. Adiflaya rayana, 32 years, wireman, Gr. III, 
S/ 0•  Mukhalirigam, c/o. EFO/G/c/vSKp; 

130. 	V.Suryanarayana,34 years,/o.Narayana, Khalasj; 
unci er EFO/OHF/C/vSJKp. 

.... APPLICAN'IS 
By 1 ecjal prac ti U on er; N/s. G. A. R. Dora, V. Na rsingh, Ad va tes. 

-VESUS- 
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Union of India through the Geral Manager, 
SO1th Eastern ii1way,Garden Reach, 
Calcutta-43. 

Chief Administrative Officer, 
(Project Survey and Constmction), 
sath Eastern Railway, 
At- Chand rasekha rpu r, P0. B hubaneswar, 
Dist.Khurda. 

Senior project Manager, 
Office Of the Chief Project Manager, 
Scuth Eastern Railway, 
visakhapatham(AP). 

RESPONDENI. 

By 1 egàl p rac ti ti onerz M r.B • Pal, Seni or C Q.lnsel for the 
Railways. 

. . . S • 0 S S • S S • • S S • S • • • S S S S S • • • • 

ORDER 

MR, SOMNATH SOM, VICE-CHAIRMAN; 

In this original Application under section 

19 of the Administrative Tribunals Act,1985, 130 

applicants have prayeJ for a direction to the 

Respondents to co.int their entire perio:1 of service 

after canpietion of six months fran the date of their 

initial appointmentas Casual enployees for the purpose 

of retirement benefits like Pension, Grab1ity,DCRG 

and leave salary etc. 
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2. 	Applicants' case is that they were engaged as 

Casual employees in varictls Gro..lp 'C' & 'D' posts in 

construction project at waltair on different dates 

between 1 960-1 969. After proper screening, all the 

Applicants have been regularly absoroed in the permanent 

establishment of the Railways in different dates 

bebeen 180-1939.App1icant No.74 joined Class-IV 

service al casual basis on 1.7.1964 and has been 

regularised after screening on 23-12-1993,after abit 

29 years of Continuis Service.etails of age of 

applicants, their initial appointmen t, date from which 

their services were treated as regular,have been 

mentia-led in a tabular statement at Annexure_l,It is 

stated that casual service of applicants for the 

period men U on ed in Ann cu re-i was C on tjnu cu s and 

withait any oreak.under Railway Establishment Manual 

Rule 2501(b) (i),a casual laba.ir employed in a Project 

is entitled to be conferred with temporary statis after 

six m on ths of c cn ti flu oi s service. In vi ew of this, i t 

is stated that the applicants shoild have oeen given 

temporary status on completion of 1BO days of service 

from their initial appointment and thereafter, their 

service shoald have oeen coanted tards retirement benefits. 

It is further stated that the applicants have rendered 

continuoas and satisfactory service ranging from aocut 

15 -20 years before they were absoroed in regular estaolishment 

and this period Of service is being ignored for the purpose 

of retirement benefi ts. Applicants have filed representation 
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dated 26-1-1993 at Annexure....A/2 and their assccjatj 

have also filed representatjci-i dated 29.1.1994,at 

Annexure_AJ3 but wjthc-jit any result. Applicants have 

stated that the HOri'ble Supreme Court in D.S.Nakara-

Vrs- Unicn of India have held that pension is not an 

ex-gratia payment but is a payment for the past service 

rendered.in viei of this, the entire period of service 

of applicants, shculd be taken into account for the purpose 

of pension. 

3. 	Respondents in their counter have opposed 

the prayer of applicn ts. They have stated that as per 

the definition of Railway servant in para-102(43) of 

the Indian Railway Establishment Code ,Vol.I,Casual 

laoairers are not included in the definition of Railway 

Servaflt.They have stated that casual labourers are entitled 

to get temporary statis after six months of service but 

the period of service after acquiring temporary static 

will count ta,iards retirement benefits only after they 

have been absorbed in regular establishment. Respondents 

have tted different decisions of Calcutta and 1-lyderbad 

Bench and distinguished the same. They have stated that 

the Han' ble Supreme Court in the case of Ram Kumar Vrs. 

Union of India and others reported in 19 CI SLJ (Sc) 101 

have cbserved that retiral benefits of pension are not 

admissible to the category of project Casual labourers, 

who acquire temporary stats .On the above grounds, the 

Respondents have opposed the prayer of applicants. 
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Respondents have also &lclosed at AnnexureF/6,detj1s 

service particulars of 130 employees. 

I have heard Mr. G. A. R.ora,1earned Counsel 

for the applicants and Mr.B.pal,learni Senior C(linsel 

(Railways) appearing for the Respdents and have also 

perused the records. 

In support of his Contenticci,learned counsel 

for the petitioners has relied on a decision of the 

Central Administrative Tribunal, Ernakulam -EULL BENCH 

in Original Applications 434/89 and 609/1989. That 

matter rel a ted to ci eric al erp1 oy ees under the Mini s try 

of Defence and were employed as such with interrnittt 

breaks. They were relarised in accordance with the 

Mini stry of Defence L,etter of 1967. Thus, the fac tsof 

this case are totally different frciii the sitiatlon 

of the applicants before me.t'arned Counsel for the 

applicant has also relied on a decision of the Madras 

B enCh in K. G. Radhak rishna panicker and others - Vrs. - 

Union of India and others in original Application 

No.485 of 1989 decided on 8.2.1992 .Against this decision 

the Union of India went on appeal to the Hon'ble 

supreme Court and the matter was decided in the case of 

Union of India and others Vrs. K.G.Radhakrishna panickar 

and others reported in AIR 1998 SUPR4E COURT 2073. In 

para-2 of Their order in the aove case, Their Lordships 

of the Hon'Ole suprne court have mentioned that these 

appeals before them raised the cestion whether employees 
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who were initially engaged as PtOjt Casual L1aoalrers 

by Railway Administration and Were subsequently absorDed 

on a regu 1 a r temporary/p e rman en t p Os t are en ti U ed to 

he the services rendered as Project Casual Labor 

prior to 1-1-1931 ccunted as part of qualifying service 

for the purpose of pension and other retiral. benefits. 

From this, it is clear that the point raised in this 

Original Application before me is exactly the same point 

which was considered by the Hon' ble Apex Cci-irt in the 

above decisicn,In that case, the Hon' ble Apex Ca.irt noted 

that benefit of temporary stais was conferred on Project 

Casual LabaJr for the first time under the scheme approved 

by the Hcnt  ble Supreme Coart in Inder Pal Yadav4  S Case 

reported in 1985(3) SCR 837,n the basis of the said new 

benefits, Project Casual Laboi.rers became entitled to caint 

half of the peridd of service rendered as Project Casual 

Laba.lr from 1.1.193 9 on the oasis of the order dated 

14.10.1980 of Railway BOard after oeing treated as temporary 

on the oasis of the scheme accepted by the Hon'ble Supreme 

Ccurt. Thus, service rendered as Proj ect Casual raoa.ir by 

employees,who are aosored in regular permanent/temporary 

posts prior to 1,1.1981 woild not oe canted for the 

purpose of retiral benefits. In this decision,after 

analysing variaJs earlier decisions and the decision of 

the Madras 31ch in K. G. Radhak ri shana panic}car's the 

Han' bie supreme Ocurt onserved as falta.rs; 
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*We, are, the refore, unab]. e to uphold the 
judgment of the Tribunal dated February, 
8,1991 when it holds that service 
rendered as Project Casual Lab.1r by 
employees who were absorbed on regular 
permanent/temporary posts prior to 1,1.1931 
shoi.ld be cnted for the purpose of retiral 
benefits and the said judgment as well as 
the judgment in which the said judgment has 
been fo11aied have tcbe set aside. The Judgments 
in which the Tribunal has taken a Contrary 
vie.i have to be affirmed's, 

From this it is clear that the scheme of 

granting temporary stalais having Come into force for 

the first time from 1.1.1981, the Project casual 

LabG.lrers can not claim temporary stais on a date prior 

to 1,1.194 and therefore, their period of service prior 

to granting of temporary stab.s prior to 1,1.1981 

Can not be ccunted to.iards pensicnary. benefits. 

In vii of the above decisicn of the Hon' ble 

Supreme CcLlrt, I hold that the application is withit any 

merit and the same is rejected but witho.it any order 

as to Costs. 

t  
r--

s,  
VICE-CIz 

1KTM/Cr1. 


